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A statement depicting the arrests made with or without warrant, in accordance with
the aforesaid provisions of CrPC in Delhi, as reported by Delhi Police, during the last
three years and the current year (up to 31.05.2019), is as under:—

Year Total number of Total number of Total number of
arrests made arrests made arrests
with warrant without warrant

2016 2539 100707 103246
2017 2307 121005 123312
2018 2665 121758 124423
2019 1115 50433 51548

(up to 31.05.19)

Targets under PMUY in Uttar Pradesh

*131. DR. ASHOK BAJPAI: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a)  whether annual targets for providing gas connections under Pradhan Mantri
Ujjwala Yojana (PMUY) were fixed for Uttar Pradesh;

(b) if so, the details thereof for last two years;
(¢) whether targets were achieved accordingly; and
(d) if not, the reasons therefor?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) to (d) No State/UT-wise target has been fixed under Pradhan Mantri Ujjwala
Yojana (PMUY). Government has set the target to release 8 crore LPG connections

under PMUY. Year-wise connections released in the State of Uttar Pradesh are as

under:—
Financial Year Connections released
2016-17 55,31,159
2017-18 9,54,.957

2018-19 64,76,981
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g1 BRI &F AU, 2020 TP M BT T, ifbd H qar drean g & <o 4 59
8 IS & CRIC Bl IA WHI-UMI & BIB! U8l GRI fba1 STUM | ol e 7.5
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SHRI BHUBANESWAR KALITA: It looks like similar to that. Ujjwala Yojana is one

of the successful schemes of the Government and I congratulate the hon. Minister for
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that. It is saving a lot of forest resources of our country. The beneficiaries, particularly
women, have got the connection and they have got the first cylinder. But how much

demand has come for the subsequent cylinders?

ot et ge TRRAT WX, U 981 8 | oI 80 U9 consumers @Y 3iRAT @A
4 B gH T AUH AR A B H IE 7 €1 UH AN b R H IE 7 €| B sHDI
WRT & district-wise public domain H .(9HH),,

SHRI DIGVIJAYA SINGH: Sir, we need your protection. ... (Interruptions)...
sft enfg wem: feftasra Rig i, &9 9 &9 oMo ar I8 omen =&l 21 ...(&9em),,

MR. CHAIRMAN: You are asking something specific. ...(Interruptions)... 39 98
SISV, il | ...(4er),, 31T 98 S8y | It is not going on record. ...(Interruptions)...
MY SFHAT | SMTUDI U &I PIAT AT

SHRI DIGVIJAYA SINGH: *

it effg e TERET WX, 99§ BXY Ud ol $I STMaRT 99 public domain
¥ 3@ gl feftaer g o, o R el & SHarR 978, S96T o 9hd ©, -l
ql &R S9! ™ # Ao A L (aeE),,,

MR. CHAIRMAN: I am protecting the people’s interest. I am here to protect the
people who protect the rules. ...(Interruptions)... &A=, 132.

Crimes committed against persons belonging to
SCs, STs, OBCs and others

*132. SHRI P.L. PUNIA: Will the Minister of HOME AFFAIRS be pleased to state:

(a) the total crimes committed against persons belonging to SCs, STs, OBCs and
others, State-wise in the years 2016, 2017 and 2018;

(b) the crime rate against persons belonging to SCs, STs, OBCs and others,
State-wise in the years 2016, 2017 and 2018;

(c) whether it is a fact that crime rate against SC and ST communities has

increased in the last three years, if so, the details thereof; and

(d) the steps taken by Government to ensure protection of Scheduled Castes

and Scheduled Tribes in the last three years and the current year?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY): (a) to (d) A Statement is laid on the Table of the House.

*Not Recorded.



